BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 223 OF 2025

IN THE MATTER OF:

News Item titled T8 H 3Td BIS & g1 ATA H HRT HAAT 3RTA T | et Ig1 ur-i-
appearing in Dainik Bhaskar dated 25.04.2025

MEMO OF PARTIES (As Per ORDER DATED 07.05.2025)

News Item titled T8 H 3Td BIS & g1 ATA H HRT HAAT 3RTA T | et Ig1 ur-i-
appearing in Dainik Bhaskar dated 25.04.2025

VERSUS

1. Jabalpur Municipal Corporation,
Through its Municipal Commissioner
Jabalpur Municipal Corporation, Wright Town,
Jabalpur 482002, Madhya Pradesh
Email: commissioner.jmc@mp.gov.in ... (RESPONDENT NO.1)

2. Member Secretary, MP Pollution Control Board
E-5, Arera Colony, Paryavaran Parisar,
Bhopal 462016, Madhya Pradesh
Email: mppcb@mp.gov.in ... (RESPONDENT NO.2)

3. Member Secretary, Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Email: mscb.cpcb@nic.in .. (RESPONDENT NO.3)

4. District Magistrate (Collector), Jabalpur
Collector Office, Jabalpur-482001, Madhya Pradesh
Email: dmjabalpur@nic.in ... (RESPONDENT NO.4)



